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S c ie n tific  In te re s t in Y o u th

*91. S H R I B H A D R E S W A R  TA N TI:

S H R I A B DU L H A M ID :

Will the P R IM E  M IN IS T E R  be pleased  

to state:

(a) w hether G overnm ent sent some  

young scientistes on international travel in 

the Seventh Plan period under the schem e  

"Promotion of scientific interest in youth” if 

so, the  details thereof;

(b) whether any evaluation has been  

m ade of their observations and experience; 

and

(c) if so, the details thereof?

T H E  M IN IS T E R  O F  S T A T E  IN TH E  

M IN IS T R Y  O F  S C IE N C E  A N D  T E C H N O L 

O G Y  A N D  TH E  M IN IS T E R  O F  S TA TE IN 

TH E  D E P A R T M E N T S  O F  O C E A N  D E V E L 

O P M E N T , A T O M IC  EN E R G Y , E L E C T R O N 

ICS A N D  S P A C E  (SH R I K. R. N A R A Y A 

NAN): (a) to  (c). Yes, Sir. As part of the 

D epartm ent of Science and Technology’s 

schem e "Promotion of Scientific Interest in 

Youth”, about 100 young scientist, below 35  

years of age, are supported for participation 

in international conferences every year on 

an average. This schem e provides opportu

nities to young scientists to participate in 

international conferences, workshops and 

training courses/Sum m er/W inter Schools 

and exchange of ideas on the latest develop

ments in science and technology in related  

subjects.

These opportunities enable young sci 

entists to gain experience, which has rele

vance to the thrust areas of research identi

fied by the Governm ent from time to time. As 

a  result of such exposure, young scientists 

are able to take up R & D projects in these  

areas. The report on the participation of the  

young scientists along with their observa

tions and experience is circulated to the  

relevant national Science and Technology  

institutions in the country to inform them  6f 

the deliberations at international conferences.

S e ttin g  up  o f D e v e lo p m e n t B o a rd s  in  

M a h a ra s h tra

*92. S H R I B A N W A R I LAL P U R O -  

HIT:

S H R I D. B. PATIL:

Will the Minister of H O M E  A F FA IR S  be 

pleased to state:

(a) w hether the proposal for setting up 

of statutory D evelopm ent Boards for 

Vidarbha, M arathw ada and Konkan region 

are proposed to be cleared shortly as as 

sured by the Prim e Minister during his recent 

visit to Nagpur; and ^

(b) if so, the action taken in this regard  

and at what stage the proposal stands?

T H E  M IN IS T E R  O F  H O M E  A FFA IR S  

(S. B UTA S IN G H ): (a) A draft schom e for 

giving effect to the provisions of article 371

(2) of the Constitution was received from the 

G overnm ent of M aharashtra in February, 

1989. It comprised of a draft order to be 

m ade by the President under the said provi

sion and a draft order to be issued by the 

Governor in pursuance thereof, providing 

i n t e r  a l i a  for establishm ent of D e v e l o p m e n t  

Boards for Vidarbha, M arathw ada and the 

rest of M aharashtra. After exam ination, the 

Governm ent of M aharashtra have been 

requested to consider for recasting the 

Governor’s order keeping in view the re
quirements ot the State and legal opinion.

(b) The G overnm ent of Maharashtra  

m ade a proposal in April, 1989 for amending  

article 371 (2) (a) so as to include a s p e c i f i c  

provision for establishm ent of a  s e p a r a t e  

developm ent board for Konkan also. Thjs 

proposal was exam ined and the State Gov


